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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
Exe Application No. 48/2023 In OA
No. 427/2023

&~

In the matter of:

Ashok Chandra Gautam

Applicant

Versus
Governing Body Members
Of Piyush Heights Residents
Welfare Association & Ors. Respondent(s)

Reply on behalf of District Town Planner,
Enforcement, Faridabad in the Matter of Ashok

Chandra Gautam Vs Governing Body Members Of

Piyush Heights Residents Welfare Association & Ors.

1. The applicant vide execution application no. 48/2023 in OA in
original application no. 427/2023 is seeking execution of the
commitment made in the joint factual and action taken report
regarding demolition of the temple/illegal structure in green

area/open space of Piyush Heights, Sector-89, Faridabad.

2 The relevant excerpts of order dated 25.08.2023 are being
reproduced for ready reference of Hon’ble Principal Bench:

“8: As per the above report, a temple is found to be under
construction on open space/green area and action has
already been initiated against the said construction. Along
with report, the order dated 10.05.2023 passed by the
District Town  Planner (Enforcement),  Faridabad

(exercising the Powers of DTCP Haryana) under Section

Y,
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10(2) of the Haryana Development and Regulation of
Urban Areas Act, 1975 has been placed on record. The
report also reveals that the action is proposed in
pursuance to the said order.

9: Learned counsel appearing for the respondents, office
bearers of PHRWA has also submitted that said
respondents are also taking steps to approach the
appropriate authority to protect their interest.

10: The above sequence of events reveal that the order has
already been passed by the concerned statutory authority
and parties are taking consequential steps/remedial
action before the appropriate authority, therefore, at this

stage, no interference by the Tribunal is required.”
That it is pertinent to mention that vide orders dated
25.08.2023 the Hon’ble Tribunal has made observation that
parties are taking consequential steps/remedial action before
the appropriate authority, therefore, at this stage, no
interference by the Tribunal is required. It is pertinent to
mention herein that the RWA, Piyush Heights had submitted
an application for regularization of the temple building on
17.08.2023 (Annexure-R/1). However, the RWA was apprised
to submit the representation/application duly supported with
the survey plans & area details and accordingly the RWA
resubmitted the application dated 29.12.2023 (Annexure-
R/2) wherein the detailed survey plan was submitted along

with the area calculation of the available green area within

y

their group housing colony.
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That the documents submitted by the RWA, Piyush Heights
were examined by the office of Senior Town Planner, Faridabad
and subs‘!equently the report along with the representation of
the RWA were forwarded by Senior Town Planner, Faridabad
vide office memo no. 75 dated 08.01.2024 (Annexure-R/3) to
the office of Director, Town & Country Planner Haryana
Chandigarh with the request for taking a decision for
composition of the existing temple building in Piyush Heights,

Sector-89, Faridlabad.

It is pertinent to mention herein that application of RWA,
Piyush Heights is pending before the Director, Town & Country
Planning Haryana regarding composition and regularization of
the alleged temple building. It is humbly submitted that
further action for execution of the action taken report
submitted, can be taken by the undersigned subsequent upon
the decision by Director, Town & Country Planning Haryana
regarding composition and regularization of the temple

building.

(Rajender T. Sharma)

District Town Planner

Enforcement, Faridabad
Date: 27.02.2024
Place: Faridabad
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ANNEXURE— R/4 ®
Piyush Heights Residents 'vyerure aysin

Sec-89, Faridabad (Regd.)

Fup

L3

Ref:- PHRW/\/Date 14.08.2023

s ‘? /8‘3”:;' / L///ff{ C/Vfﬁ,'/) 2{,‘ 2.;" "’.’ T OVEiY i
F “he Senior Town Planner, O . ; Pl i
b . ) L ..32}2( )
i ‘ . “2 Viary No.S&8.(. .
i | Office of STP, Sector-12 v g2
» / Date.2d 12- }
4 Faridabad, Haryana / v ' r

Subject: Request for Permission for Religious Place {Temple) within the Society Premises. a -

lespected Sir,
4

We the PHRWA and residents of

occupation of all the 1080 Flats.
n the behalf and demand of aii the residents, we hereby

request you to please grant the
Permission to retain the smali

Temple constructed within the society in around 136, Sqm of
the Open area By the residents with their own fund collection,

The details of the said Society is ¢ Follow:-

The total area of the Project is 17.406 Acres or 70,804,12
Coverage is 24781.15 Sqm

6 Sam. And permissible ground

Status Of Ground Coverage:-

-—-——-~———--—~~-MM ..... T —

: Ground Coverage l
12 Ground Coverage of 16 Towers, 1080 Flats 11514.188 Sqm | ’
@: {2 Ground Coverage of EWS

| ' i Sr. No. | Description

L

149437 5qm ,

T verage Sl Come e T <2 1,

- AN Q{Q.E‘,?_E";E?.‘:’.E’iigﬁ of Conventional .SI‘BEPQ..":&M.._W..;_3i§;§9_§9._'2_ et

‘f' L_i_ ol Ground Cuvg_r_aﬁg% jif‘_cwomrr unity Building L 246.77 Sgm |

{ TOTAL GROUND COVERAGE (APPR _;(TMATEM)_M_:.TE{@&O(TS:im (17.7%
Status Of Green Area - :

¥

1 St. No. | Description 3 el | Ground Coverage |
" | Green Area of Central Park i SO0 S, ,-m_j
5_2— ' Green Area of Green Be't (Outside the Boundary f 900 Sgm

i
YA /<11
Wail

IS A A

S R

. 102375gm

| TOTAL GREEN AREA_(APQ{EBS(Fﬁﬂ?{)_:"wmii _ | 18037.00 sqm (25%)

1718

3 ﬂ ;_(;Lr'-eéwr_;;\réa oiv‘_’Chqg_i_drén ?ark

? Distt. Town Planner
< Enforcement, Farigabad

RWA Rand MNéflaan . Mo+ o0+ .. -
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Piyush Heights Residents Welfare Associanos ®'
Sec-89, Faridabad (Regd.)

1. That, the abovg‘ga\culaﬁon is based on tentative measurements at site as we do not

i have the copy of the as build drawings of the project and this area may increase on
physical verification at site.

2. That, we do not have any religious place nearby our society and for the reason two-

three accidents of senior citizens already happened while going for worship far and $
| ' outside the society.

3. That, 500 plus Flats owners has already given the consent for this small worship place
(Temple) within the society and may increase, if required.

o Under the above circumstances, we request you to please accord the approval of the

9 said Temple inside the“society, and in case any documentation or process is required
to fulfill the requirement of the Haryana Scheduled Roads and Controlled Area
Restriction Act of Unregulated Development Act, 1963 Rule of 1965, The Haryana
Development and Regulation of Urban Area Act, 1975, Rule 1976, Please advise. We
i will comply with all the requirements according to law. ;

Looking forward towards,you for appropriate action in the interest of public at large.

ards,

? Pifusl Heifthts Residents Welfare Association.

Endgséd:-

ﬂ 1. Service Layout Plan of the Society approved by DGTCP vide Mgemo No. 29090, dt.
19.11.2007 Map No 18.

2. landscaping/ Parking Layout Plan of the Society approved by DGTCP vide Memo
No. 29090, dt. 19.11.2007 Map no 19.
3 Consent of 500 Society Flat Owners.
4. Photographs of Temple.

Distt. TownvP1anner

E£nforcement, Faridahad

RWA Regd. Office : Piyush Heights, Sector-89, Greater Faridabad-121002
- egd . ,.--....-;_.y........mmgu_com. Phone : 0129-4873395, 4885363
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ANNEXURE — R/a

Piyush Heights Residents Welfare Association
Sec-89, Faridabad (Regd.)

£

L 3
T Town B Ref. No. 04/PHRWA/Dy. 29/12/2023

Pl q’lf)

Cs Giary "JG'Q f‘.
To. ni 92 lg!!?«—% ft
The Seniay lown Planner \, Tate. Y e s foy
Faridabagd Circie, Fariga !v_gfy }v i/ ,
HSVP Office Complex Sector 12 /1

Faridabad Harvana - 121001

*b: Submission of Latest Surveyeq Site Map Project called

“Piyush Heights Sector §9»
Faridabad with Reference of Dairy No 2010 d¢ 17/8/2023

/ for Regularization of Religious
Space.

Dear Sir. »
Greetings for the day and with Reference to Dairy No. 2010 dated 17/08/2023 regarding to
pursuant for Regularization of Religious space.

Please find attached the latest site - Piyush Heights Sector 89 Faridabad™ Surveyed by M/s S K
Surveyors | -284 Shaheen Bagh Okhla ( New Delhi ). Please find the enclosed 3 Copies ( all
originals with duly temple marked in site map with areas marked and stamped) as well as old :
reference

You are requested o please do the needful at the earliest. In case of any further clarification or
documents requirement. please feel free to contact us.

Thanks & Regards.

Heights Residents Weltare Association
ed Signatory

fres - 1y 3 Nos of all « icinals ( survey ed Nite Pivush Herzhts Seetor 89 o with Arey
Caleulatons

2. ) Diary appl; ‘anon Number 2010 dt 17/82023 and re-submission dt 2171272023,
& ) 13; ST

Distt. Town Planner
Enforcement, Faridativd




HSVP Office Complex, Sector-12, F aridabad
Tel. No. 0129. 2220705
E-mail; stp&.faridabad.tcp@gmail.com

To
Director, *
Town & Country Plarning, Harvana,
Nagar Yojana Bhawan, Plot no. 3, g
Sector- 184, Madhya Marg, Chandigarh
Memo No. "] & Date : O&‘O' ‘&q
Sub:-

| -~ Welfare Association, it has been requested to compound the
building, built near tower J & K of Piyush Height in Sector 89,

296/2023 dated 24.04.2023. the comments sent

Commissioner, F‘hridabad vide memo no. 7497 dated 07.08.2023 (copy enclosed

n0.296/2023 have been disposed off by the Hon’ble

(copy

D 202V i

Request for permission for Religious Place(Temple) within the society
Premises- Piyush Buildwell India Ltd.

Applicant’s application dated Nil received in this office on 22.12.2023 &
application dated 29.12.2023 received in this office on 02.01.2024,

»
Vide representation&undcr reference, received from Piyush Height Residential
construction of Temple
Faridabad.
In this regard, in the matter of NGT order 1.

by DTP(Enf) Faridabad to Deputy

Matter has been examined.

) were
referred. OA no. 427/2023 and MA n0.65/2023 in original application
NGT vide order dated 25.08.2023
enclosed). Accordingly, the brief details in the matter are as under:-

A temple was found constructed without any permission
authoriry by the DTP{Enf) Faridabad on 19.04.2023.

Show cause notice and restoration order dated 10.05.2023 w

of the competent

cre issued against
the said construction for restoring the land to its original state.
However, DTP{Enf) Faridabad did not take any conclusive action against the
temple building keeping in view of the representation dated 05.06.2023, duly
signed by residents of the society,

DTP(Enf.) Faridabad also got inspected the site on 01.06.2023, jointly by
representative of HSPCB, HSVP and DTP(Enf.) Faridabad. It was found that
the said construction of temple has been carried out on the arcas earmarked as
green, open space & open parking area as per approved layout plan of the
project sanctioned by Directorate vide memo no. 29090 dated 19.1 1.2007.
During the site inspection by DTP(Enf.) Faridabad, it was also found that the
said temple has been constructed over an area measuring 125 sqm.. out of

which approx. 40 sqm. of the constructed portion is falling within the are

[ o ¢ v_A-! ~e

a

e e e




marked as green and rest of the area measuring 8

the open area and the arca earmark for open sy

layout plan showing the temple building by DTP(

5 sgm. found to be existed in
rface parking, A copy of part
Enf) Faridabd is enclosed.

It is relevant to mention here that rec

ently, report of Occupation certificate
tower

idabad vide memo no. 4129 dated 12. 12.2023 w
forwarded to HQ vide this office mem

details of the Project are as under:-

of

as
0 no. 4342 dated 18. 12.2023. Accordingly‘; area

| Attributes | Permissible

fBanctloned “’T‘jj;;;d‘}”‘“*““«?é%.mw
‘ ' area (in sqm.)

" Built up area |
| Area (in sqm.) Achieved Area ‘of t
|

emple site |
e S 143 oo jlinsgm) i linsgm,) ;
' Ground 24781 444 | 11450.93 ! 1125
_Coverage | et 50 b L o
"FAR ' 123269.35 | 123179.935 121044.419 |35 1
BT ! M.,.._.__L“._,_ ________ b SIS e ;
o :

Keeping the above facts in view, the request of |
Association, Sector-89, F aridabad for tomposition of

decided at Directorate leve]

DA/ As above

Ylyush Height Residents Welfure

existing temple building may be
piease.

Senior

anner,
Faridabad Cirn le,
Faridabad, L g ol-24
Endst. no. 76

Dated O& ) o)) &Lf
A Copy is forwarded for Dis

trict  Town Planner( ‘nf.)  Faridabad for
nd further necessary action please.

Senior T anner,

Faridabad Circle,
Z—Faridabad. )fo

‘,f:al'}".

e Yowm Flanner

-sachpling Fandabad
Enfarcormeat, Fandil
SaBPLRAT e




